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SUPREME COURT OF INDIA 
NOTIFICATION 

New Delhi, the 11th April, 2023 
G.S.R. 292(E).-In exercise of the powers conferred by clause(2) of the Article 146 of the Constitution of 

India, Hon'ble the Chief Justice oflndia hereby makes the following amendments to the Supreme Court Officers and 
Servants (Conditions of Service and Conduct) Rules, 1961 regarding change of nomenclature/ designation of the posts 
of Jamadar (Farash) and Jamodor (Sofoiwolo) mentioned at Category Nos.56 & 57 in the Schedule attached to the said 
Rules : -

1. The following be substituted in Column No.2 relating to Designation of the post mentioned against category 
Nos.56 & 57 (Jamadar (Farash) & Jamadar (Safaiwala)] of the Schedule attached to the said Rules:-

2468 GV2023 

Designation of the Post 
(2) 

Supervisor (R) 

Supervisor (C) 
* R will stand for 'Room' and 

C for 'Cleaning' services. 
[No. F. 34/2023-SCA(I)] 

By Order, 

RAKESH KUMAR, Registrar (Admn.l) 
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